3 BEFORE THE ADJUDICATING AUTHORITY i :

'NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
~ COURT1

CP(1B) 335 of 2020

- Coram:: MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
: VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

5 kA'ITENDANCE CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE
NA'HONAI. COMPANY LAW TRIBUNAI. ON 10 03 2021 .

Name of th_e ,Company: : R Manoj BiShwanath Jihdal Personal Gaurantor
‘ ’ ~ toNavrang Roadlines PvtLtd

: 'S‘ét‘:tyioh:' S e " 94 of the Insolvency and Bankrdptcv Code,j2016 ,

 ORDER
: 'Learned Counselp Mr/. Jaimin Dave. appeared for Corporate Debtor.
; ‘.‘ No one appeared for Petrtloner

e However issue relatmg to 1nvocat10n of IBC, 2016 agalnst the personal guarantor
is for consrderatron of Hon'ble Supreme Court ' :

Matter to appear for further coneuderatron on 26.04. 2021

"y

(VIREN )RAKUMAR GUPTA) (MADAN B GOSAVI)
MEMBER(TECHNICAL) ~ MEMBER (JUDICIAL)
Dated this the{1gth day of March, 2021 e :

" Prakash -



